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5. The tenants who hold plots of land 
but fail to build the house within 
three years and those who huy 
building plots but sell them off 
subsequently should be e"icted. 

6. Partnership firms formed by tenants 
should be treated 'as sub-lettees. 

7. Over-crowding and nuisar:ce be made 
grounds for eviction. 

~. 1he time limit of five years up to 
which the tenants cannot be evicted 
from premises acquired by transfer 
should be dispensed with. 

-g. Tenancy to cease on the demise 
of the tenant. 

These demands are under examination. 

Fluctuation and Break-down of Power 
Supply in Delhi 

2659. Shrimati Savitri Nigam 
Shri Vishwa Natb Pandey 

Will the Minister of Irrigation and 
Power be pleased to state: 

(a) whether it is a fact that thousands 
of bulbs fuse and large number of refrigera-
tors and other power-driven electric applian-
ces go out of order because of fluctuation 
and frequent break-down in power and 
electricity supply in Delhi; 

(b) whether it is also" fact that many 
industrialists have complained that they 
have suffered a loss of thousands of rupees 
because of the fluctuations in the electricit)~ 
and power; and 

(c) if so, the action taken by Govern-
ment in the matter? 

The Minister of Irrigation and 
Power (Shri Fakhruddin Ahmed): 
<a) There haJ been complaints of voltage 
fluctuations and some interruptions in 
power in Delhi but there has been no damage 
to the extent mentioned. 

(b) No such complaints of loss to in-
dustrial consumers due to voltage fluctua-
tions have been received either by the 
N.D.M.e. or by the Delhi Electric Supply 
Undertaking. 

(c) Fluctuation in voltage is due to 
overloading of the distribution system. 
In some cases, this is also due to connec-
tion by consumers of load in excess of the 
sanctioned limit and beyond the capacity 
of the internal wiring and equipment. 
Steps ate being taken by DESU and !<r.D. 
M.C. to improve the distribution system 
by setting up additional sub-stations and 
other measures, e.g. provision of automatic 
on-load voltage regulators, etc. 
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